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Shapes and ses of various coins

5312. SHRI KRISHAN KUMAR
BIRLA: Will the Minister of FINANCE
be pleased to state:

(a) whether Government contemplate
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any steps to rationalise the shapes and sizes
of various coins and currency to remove
confusion;

(b) if so, whether a large number of
complaints/representations also received in
this regard;

(c) if so, the details thereof; and -C

(d) by when the new coins would be
brought out? '

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI M. V.
CHANDRASHEKARA MURTHY): (a) to
(d) The Government is considering a sal for
replacement of existing currency/bank notes
by an altogether new design of notes. Based
on some complaints received from public as
well as suggestion made by RBI, proposal
for changing shape and size of some coins is
also under examination.

Shortage of Non-Judicial Stamp Papers

5313. SHRI SURESH PACHOURI: Will
the Minister of FINANCE be pleased fo
state:

(a) whether Govt.'s attention has been
drawn to large scale complaints of shortage
and black-marketing of small denomination
non-judicial stamp papers;

(b) if so, what action has been taken to
ensure adequate supply of these stamp papers
as the same are required by public for various
purposes on a day to da*
basis;

(¢c)  whether Government would
consider vending these stamp papers
through Post Offices just like share
transfer stamps; and

(d) if so, by when; and sf not, the
reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI M. V.
CHANDRASHEKARA MURTHY): (») The
shortage of Non-judicial stamp papers is due
to production capacity constraints of the
security Printing Presses and also abnormal
increase in the demand during the recent
years.



